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PART III
Regulations, Orders, Notifications, Rules, etc«, issued by the 

Governor and by Heads of Departments.

Tuticojin it is hereby notified for general 
information that Tuticorin is declared to be 
an infected port and that the existing regula­
tions for the prevention of the introduction 
of cholera by sea will be enforced in the 
ports of Orissa against vessels arriving from 
Tuticorin*

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

NOTIFICATION.
The 18th July .1936,

No. 2368—109/36-R.—*It is notified for 
general information that the 12th August 
1936 has been fixed, as the date for holding 
the examination of Revenue Agents in Orissa 
during the year 1936, The 17th July 1936.

P. T. MANSFIELD, 
Chief Secretary to Government, No. 1777—IIP-56/36'Com—Intima­

tion having been received of the outbreak 
of cholera at Madras it is hereby notified 
for general information that Madras i; 
declared to be an infected port and that the 
existing regulations for the prevention of the 
introduction of cholera by sea will bo 
enforced in tho ports of Orissa against 
vessels arriving from Madras.

LAW AND COMMERCE 
DEPARTMENT,

NOTIFICATIONS.
The 16th July 1936.

No. 1703-Com.—Intimation having been 
received of the outbreak of cholera at
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The 17th July 1936.

No, 1786—IIP‘30/36-Com.^lt
hereby notified for general information that 
Kayaipatnam is free from cholera and that the 
regulations for the prevention of the intro 
duction of cholera by sea which were 
enforced in the ports of Orissa against 
vessels arriving from Kayaipatnam are with, 
drawn.

The 17th July 1936-
It isNo. 1778~-II-P-46/36*Com.—

hereby notified for general information that 
is free from plague and that the

Calicut for the prevention of 
whichexisting regulations 

the introduction of plague by sea 
were enforced in the ports of Orissa except 

vessels arriving from
C. G. N AIR,

Secretary to Government.Gopalpur against 
Calicut are withdrawn.
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